CENTRAL ADMINISTRATIVE TRIEAINAL
PRINCIPAL BENCH: NEW DELHI

0.A. No.13@@ of 1999+
kﬂ’ AR Datéd-this?TBthrday of: December, 1999

HON BLE HQS- SHANTA SHASTRY, MEMBER (A) -

R/o F-493 Kherpur Gaon -
Kotlamubarakpur :
Hew Delhi. - S g - n Applicant

(By Advocate: Shri H.C. Sharma)
versus

1. Union of India, through
< General Manager
Northern Rallway
Baroda House
New Delhd .

2. DoR.M.
Morthern Railway
HMoradabad (U.P.).

. 3. D.R.M. :
o : Northern Railway LN

. Allahabad (1. 8). 8
4. Chief Enginéer(Const-)
Northern Raillwavs
Kashmerigate, Delhi. °
5. Zr. DAL
Northern Railways (HQrs)
Hapur (U_ P ).
G Divisional Engineer{E) ”
Horthern Rallway
HMoradabad ‘
NN e - - .. Respondents
{By &dvocate: Shri R.L. Dhavan)
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that he is withdrawing the 0A.

The 04 iz accordingly disposed of as
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